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(c) if so, the reasons thereof? 

THE MINISTER 01' EDUCATION 
AND BJ:ALTH AND SOCIAL WEL-
!'AU (SHRI B. SIIANXARANAND): 
<a> The pOsition a. on 18t AUlUat, 
1979, was as follow.: 
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(b) No, Sir, 

(c) Doe. not arise. 
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5822. ~HRI RAM SINGH SHAK-

YA: Will the Min\ster of AGRICUL-
TURI: be pleaaed to etate: 

(a) whether any sntlke farming is 
beme rUB either by the Central 
Government or privately in the 
country; and 

(b) if so. the detail. thereof? 

THE MINISTER OF STATE IN 
THE llINISTRY OF ARGICULTURE 
(SHR! & V. SWAMINATHAN): 

(a) No, Sir. 

(b) Does not .rile. 

SCIST EDlP)OY8el In National 
A.rehlvell Of IIldla 

5823. SHRI CHANDRA PAL 
SHAILANI: Will the Minister of 
EDUCATION be plea.ed to state: 

(a) the total number of employees, 
category-wise, working in the N a-
tional Archives of India; 

(b) the number of Scheduled 
Caste/Scheduled Tribe employees 
category-wise, among them; 

(c) whether quota reserved for 
-Scheduled Caste/Scheduled Tribe 
employees is complete in all catego-
ries of posts; 

(d) whether it is a fact that ins-
pite of sufficient )'lumber of Scheduled 
Caste/Scheduled Tribe employees In 
feeder services, prutr.otion posts re-
served for Scheduled Caste/Scheduled 
Tribe employees have been ()r are 
being de-reserved without any justi-
fication; and 

(e) if so, the number of posts de-
reserved or proposed to be de-
reserved in each category separat~ly 
and reasons therefor? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B, SH..~NlCARANAND): 
(a) and (b). A Statement is attached. 

(c) No, Sir. 

(d) and (e). It is not a fact that 
the Natioftal Archive! of India have 
sought de-reservatIon of posts re-
served fOr Scheduled Cset./Scheduled 
Tribe where eligible c81ldldatel be-
longing to these communities arel 
were available in the feeder srade$. 




